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FT.3T. 2431(37).—Fr= 1T qLHT 7, T TTAT AfA=aq, 1956 (1956 FT 48) (S8 zad zae
TET I<h ATSTHAAT Fgl TAT ) il 1T 3F T ST (1) o Tl ST AT T2 AT TLHL & G2 Tieagd
T ST 31T T SATEE=AT H&AT 1.3, 5265 qrra 18/11/2025, ST WA & TSTI, TETETIIT, AT
I, gve 3, 3uEe (i) § werfora & e off, gy ger waor 77 % gavqe o § NH34 % .t 1226 9
.51, 135.9 T % TP TSI o FATT (ATST FIA / FTC A HT G491, A1), TALA, T T THATAT
& ToTT 39 ATEEEAT | IUTEE A L=AT ° AT 0 7 o9 Fed & (0 e il =9I At ofF ;

ST ITh ATERLAAT 7 AL Ih ATTHAH T T 3F Al ITLTT (3) o el qira 18/12/2025 v
“tfT IH”, 18/12/2025 T “fF AT AT § THRTI9T F3hAT 737 o7 ;

STaTeh FeTH TTTErTLT &l 1T 3-TT o dgd 1AL AT 917 g &, e 9% o= o 3w § e s&9&r

3T = T R fBFar T,

T qeAH ITTARTET 7 3 TSI T 72T 39 i STLTT (1) F ATEL H, Feg 1T TERE FI AT
R T E;

qq: T, Feal T LRI, AT TR 6T I A ITH BT T I A I AT HIH Al g7 39
T ITLTT (1) BT T& RAT T TN Fd U, g T FAAT ¢ 196 S A= T § A= g R 1 [@i<h
TS % oI st 3T ST =Ry

3396 G1/2026 (1)
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ST T4, el ALY, I ATAAAR 0T 1T 3 Al ITLTIT (2) F ATHLOT | T ATV FAT g ToF
T ATAGHAT o TSI § THTAF T, I AqqAT | A qfi ot fAeet & g grae areafeas s 9
Fea T g § Afgd gr Srus |

EECRl
HET T TS F FAIX Forer & NH34 % .+, 122.6 & .38, 135.9 F g aiqr it St et /<=0
afga srerat @e=mT WRa e
R 7 AT Wew R I St 7 T SR |
wAD qIeAor HeqT I FT T iy Ak ERT el Raes
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L 1] 2 L 3 I 4 | 5 [ 6 |
[T 7 AT TR |
YT 7 AT TR |
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79
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3 81 TR (TR ([T 0.259||erTerehT TeaTser
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4 82 LR (T ([ 0.36||9rmarehT TeaTser
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5 83 AT (TR ([T 0.251||oTTerehr geasaer
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6 84 AT (TR ([T 0.263||9TTerehr Teasaer
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84
UEEIKIGEISUE ] |
7 1140 LR (T ([ 0.603||errarehT TeaTser
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8 1141 LR (T ([T 0.607||erTarehT TeaTser
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1141
9 1142 AT (TR ([T 0.607 ||9TTeehTr Feasaer
T
1142
10 1546/1/1 st (A=) G} 0.03|[er=eam® I faers
2.1/6, THEaET T
faers 12.1/6, Ts9
7= faers 2.1/6,
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[®T. /. NHAI/PIU/CHHP/Eco. Corri./Sagar-Kabrai/3a/2017/3D1]
ag sHE™, Feers

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION
New Delhi, the 12th May, 2026

S.0. 2431(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 5265 Dated:18/11/2025 , published in the Gazette of India, Extraordinary, Part I, Section 3, Sub-section (ii)
issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to as
the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed to the
said notification for building (widening/four-laning, etc.), maintenance, management and operation of NH34 in the
stretch of land from Km. 122.6 to Km. 135.9 in the district of CHHATARPUR in the state of MADHYA PRADESH

And whereas the substance of the said notification has been published in “Free Press” dated 18/12/2025 ,
“Dainik Bhaskar” dated 18/12/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH34 in the stretch of
land from Km. 122.6 to Km. 135.9 in the district of CHHATARPUR in the state of MADHYA PRADESH.

State: MADHYA PRADESH |District: CHHATARPUR

SL. No. (|Survey/Plot Number|| Type of Land (|Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person

Lt | 2 [ T I T 5 [ 6 |

|Taluk: Bijavar |
|Village: Rajpura |

1 79 Government Road 0.239||Government of
Madhya Pradesh.
79

2 80 Government Road 0.178||Government of
Madhya Pradesh.
80

3 81 Government Road 0.259||Government of
Madhya Pradesh.
81

4 82 Government Road 0.36{|Government of
Madhya Pradesh.
82

5 83 Government Road 0.251||Government of
Madhya Pradesh.
83

6 84 Government Road 0.263||Government of
Madhya Pradesh.
84

Village: Gulganj

7 1140 Government sadak 0.603||Government of
Madhya Pradesh.
1140

8 1141 Government Sadak 0.607||Government of
Madhya Pradesh.
1141

9 1142 Government Sadak 0.607||Government of
Madhya Pradesh.
1142

10 1546/1/1 Private Irrigated 0.03||Ghanshyam s/o Dilai
hissa 1/6,
Ramswaroop hissa
1/6, Babbu s/o Dilai
hissa 1/6, , Kamala
d/o Dilai hissa 1/6,
Chameli d/o Dilai
hissa 1/6 caste Iuhar,
Harbai widow Dilai
hissa 1/6

1546/1/1

11 1546/1/2 Private Irrigated 0.015|[Smt. Kavita w/o Hari
Om soni
1546/1/2
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9

12

1546/2

Private

Irrigated

0.1

—_—

Babu s/o Ghure hissa
1/, Ratnesh s/o Ghure
hissa 1/4 caste Luhar,
Bhumika d/o Ghure
hissa 1/4, Rajni d/o
Dhure hissa 1/4 .
1546/2

13

1556

Government

Sadak

0.186

Government of
Madhya Pradesh.
1556

14

1557

Government

sadak

0.158

Government of
Madhya Pradesh.
1557

15

1558

Government

Sadak

0.182

Government of
Madhya Pradesh.
1558

16

1564

Government

Sadak

0.247

Government of
Madhya Pradesh.
1564

17

1565

Government

Sadak

0.219

Government of
Madhya Pradesh.
1565

18

1566

Government

Sadak

0.324

Government of
Madhya Pradesh.
1566

19

1570

Private

Irrigated

0.2

Jamuna Prasad s/o
Nandi
1570

20

1571

Private

Irrigated

0.056

Jamuna Prasad s/o
Nandi
1571

21

1572

Government

Nali

0.117

Government of
Madhya Pradesh.
1572

22

1573

Government

Banjar

0.024

Government of
Madhya Pradesh.
1573

23

1574/2

Private

Irrigated

0.001

Balkish s/o0 Nandi
hissa 1/2, Jamna s/o
Nandi hissa 1/2
157472

24

1736/2

Private

Irrigated

0.023

Shakeela widow Alli
hissa 1/48, Asif s/o
Alli hissa 1/48 Arif
s/o Alli hissa 1/48 ,
Farida d/o Alli hissa
1/48, Nazra d/o Alli
hissa 1/48, Ranno d/o
Alli hissa 1/48 ,
Qadeer s/o Sherkha
hissa 1/8 , Ishak s/o
Sherkha hissa 1/8,
Shabbir s/o Sherkhan
hissa 1/8 , Shahidan
d/o Sherkha hissa 1/8,
Dakhila d/o Sherkha
hissa 1/8, Rukn d/o
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Sherkhan hissa 1/8,
Nafisa d/o Sherkha
hissa 1/8
1736/2/1

25

1736/3

Private

Irrigated

0.046

Mehboob Khan s/o
Nazir Khan
1736/3/1

26

1741/3

Private

Irrigated

0.1

Mehboob Khan s/o
Nazir Khan
1741/3

27

1743/1, 1743/2

Government

Charagah /
Charnoi

0.12

Government of
Madhya Pradesh.
1743/1, 1743/2

28

1751

Private

Irrigated

0.02

Magbool Khan s/o
Habib Khan
1751

29

1752

Private

Irrigated

0.121

Magbool Khan s/o
Habib Khan
1752

30

1753

Private

Irrigated

0.1

Magbool Khan s/o
Habib Khan
1753

31

501/1

Private

Irrigated

0.04

Raghuraj Singh s/o
Randhir Singh Thakur
501/1

32

50172

Private

Commercial

0.123

Raghuraj Singh s/o
Randhir Singh Thaku
501/2

33

679

Private

Irrigated

0.38

Lakhansingh s/o
Gopalsingh Thakur
679

34

696

Private

Padat

0.065

Nannidevi w/o
Govind Prasad
696

35

798

Private

Bandhan

0.111

Abhay Pratap Singh
s/o Jai Singh Parmar
798

36

820

Private

Irrigated

0.14

Shivrajsingh s/o
Ganeshju hissa 1/4
Thakur, Mangal
Singh s/o Ganeshju
hissa 1/4, Hardayal
s/o Hirauwa hissa
1/10, Mathura s/o
Hardayal hissa 1/10,
Nandkishore s/o
Hardayal hissa 1/10,
Santosh s/o Hardayal
hissa 1/10, Jugesh s/o
Hardayal hissa 1/10
820/1

37

821/1

Private

Irrigated

0.1

Bahadur Singh s/o
Pyareju hissa 1/2 ,
Chhutti s/o Mulli
hissa 1/4, Hariram s/o
Mulli hissa 1/4

821/1
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38 82172

Private

Irrigated

0.05

Bahadur Singh s/o
Pyareju hissa 1/2,
Chhutti s/o Mulli
hissa 1/4, Hariram s/o
Mulli hissa 1/4

821/2

Village: Angor

39 1015/1

Private

Irrigated

0.02

Nanni Bai widow
Rigga Ahirwar hissa
1/6 , Mihilal, Sunder,
Jagdish s/o Rigga
Ahirwar hissa 3/6,
Bhumani, Rajabai d/o
Rigga hissa 2/6
1015/1

40 1015/2

Private

Irrigated

0.02

Babbu Ahirwar s/o
Pakhiya, Kaluva s/o
Pakhiya

1015/2

41 1084

Government

Sadak

1.262

Government of
Madhya Pradesh.
1084

42 1085

Government

Sadak

1.707

Government of
Madhya Pradesh.
1085

43 1086

Government

Sadak

1.501

Government of
Madhya Pradesh.
1086

44 1306

Government

Sadak

0.326

Government of
Madhya Pradesh.
1306

45 1307

Government

Sadak

0.227

Government of
Madhya Pradesh.
1307

46 1308

Government

Sadak

0.251

Government of
Madhya Pradesh.
1308

47 1320

Government

Sadak

0.344

Government of
Madhya Pradesh.
1320

48 1321

Government

Sadak

0.367

Government of
Madhya Pradesh.
1321

49 1322

Government

Sadak

0.384

Government of
Madhya Pradesh.
1322

50 4602/1 +4602/2

Private

Irrigated

0.27

Lallabai widow
Kisana Lodhi hissa
1/3 , Pappu s/o Gyasi,
Shyambai widow
Gyasi, Hari s/o
Dwarika, Malti
widow Dwarika,
Dhaniram s/o
Parmanand, Jashoda
widow Parmanand
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Lodhi
4602/1 + 4602/2

51

4763/1

Private

Irrigated

0.07

Dharamvir, Vijay s/o
Nathuva Shrivas,
Bhoomanibai widow
Nathuva Shrivas,
Phoolabai, Annubai
d/o Nathuva Shrivas
4763/1

52

6552

Government

Sadak

0.737

Government of
Madhya Pradesh.
6552

53

6553

Government

Sadak

0.729

Government of
Madhya Pradesh.
6553

54

6554

Government

Sadak ki patri

0.829

Government of
Madhya Pradesh.
6554

55

6645

Government

Sadak Ki Patri

0.906

Government of
Madhya Pradesh.
6645

56

6646

Government

Sadak

0.914

Government of
Madhya Pradesh.
6646

57

6647

Government

Sadak Ki Patri

0.934

Government of
Madhya Pradesh.
6647

58

6767

Government

Sadak ki patri

0.38

Government of
Madhya Pradesh.
6767

59

6768

Government

Sadak

0.632

Government of
Madhya Pradesh.
6768

60

6769

Government

Sadak Ki patri

0.627

Government of
Madhya Pradesh.
6769

Total”

20.212||

[F. No. NHAI/PIU/CHHP/Eco. Corri./Sagar-Kabrai/3a/2017/3D1]
SHAIKH AMINKHAN, Director
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